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Distribution of Nylon Yarn

4179. SHRI SITARAM KESRI: Wilt
the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether it is a fact that Gov-
ernment have received a large
number of representation in regard
to thedistribution of indigenous and
imported nylon yarns;

(b) whether it is also a fact that
the improper distribution of nylon
yarn has affected some of the indus-
tries adversely; and

(c) if so, the steps taken by Gov-
ernment to see that the nylon yarn is.
distributed properly and at a fairly
steady rates?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHR] CHOWDHARY
RAM SEWAK): (a) and (b). No, Sir.

(c) There is no statutory distribu-
tion control on indigenous nylon
yarn. The nylon yarn imported by
S.T.C. is being distributed to actual
users through various weavers’ Asso-
ciations and this has been working
satisfactorily.
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India’s Export Trade

4181. SHRI LOBO PRABHU: Will
the Minister of FOREIGN TRADE

AND SUPPLY be pleased to state:
(a) whether it is a fact that India
has fallen in respect of export trade
from the 16th place in 1961 to the
22nd place in 1968 with even Hong-

kong above it;
(b) since the wholesale price inter-
' nally has increased by 50 per cent
since 1961, while the unit price of
exports has not changed, on whom
the burden of the difference has
fallen and what is a rough estimate of
the subsidies and rebates in 1968;

(¢) the extent to which the esti-

mated increase of 7 per cent has
taken place in the trade of the current
Yyear; and

(d) since exports are such a sacri-
fice, and the costs of import are en-
hanced by devaluation, whether
Government propose to stop imports
of plant till existing idle capacity is
used?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) According to the
figures ‘given in the international
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Financial Statistics of April 1969 pub-
lished by the International Monetary
Fund, in a descending order of the
value of exports, India ranked 16th
in 1961 and 32nd in 1968 among the
Countries for which relevant figures
for both 1961 and 1968 are published.
However, Hong Kong ranked lower
than India in 1968. Out of the six
countries which fmproved their
ranking in relation to India between
1961 and 1968, three are oil exporting
countries and two are developed
countries.

(b) While the index of wholesale
prices in India increased by nearly
65 per cent between 1960-61 and 1968-
69, the index of the average unit
value of exports increased by nearly
51 per cent over the same period. The
burden of bridging the difference-
between the domestic prices and ex-
port unit values necessearily falls on
the economy in general.

(c) As compared to the targetted
increase of 7 per cent in 1969-70 over
the estimate of exports of Rs. 1,340
crores in 1968-69 given in the Fourth ~
Five Year Plan Document in table 6
at page 40, in the first three months
of 1969-70 for which export figures
are available so far, there has been
an increase of 11.9 per cent in exports
over the leve] obtaining in the corres-
ponding period of 1968-69,

(d) No, Sir, So for the policy
regarding imports of plant is con-
cerned, the attention of the

Honourable Member is drawn to para-
graph 68—70 at page 14 of the import
Trade Control Policy for the year
April, 1969 to March, 1970 (Vol. I)
and Chapter VI of the Import Trade
Control Hand Book of Rules and
Procedure 1969.

Construction of Roads in Border
Areas of Himachal Pradesh

4182. SHRI PREM CHAND VERMA:
Will the Minister of DEFENCE be
pleased to state:

(a) the target of conmstruction of





